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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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... (cgagr)
(At this stage, Shri Shailendra Kumar and some other
hon'ble Members came and stood on the floor near the Table)

GEEIN)

e ARG : 3T FY AIfCH <A, T AV MUt a1 Fodr| g {5 o1 R Qe ared 27
... (cTggm)

Y HESAT : 31T AT = Hiel W gy 3R gqrsy fb 31y oar wer =ed 27

... (cTggm)

MADAM SPEAKER : Nothing will go on record.

(Interruptions) ..."

el TEEGAT : 3T AN FT oM W &, MY g8y 6 19 a7 dremr aned 87 fami 4 o=t
Tl HE@qUl WeT oM @M 8, MY Jargd & 3y o1 wen @ 82 Jarm fGg o, omudr @

PHET 87

()
el WRIET : ¥ 91 R I8 W BRI 8P
2t gomw Rig area (J9g9): 78T W)
AT TR : UF fAe I | IR IfHY| 7S R TG 26 TaRR B B gD Tl 3@ FT
IfRU? MY o 919 S8 | 3MMUDT Y HIdd BT TWIF Rode B fam T g 3R MuhT
eoH-ARE Al fow & favg & a8 W odieR ax faan g wems W =dl 8 gat ©, o/ o
RIT AT 27
()
& HEIGAT : R DIl Fol Qo] | G {48 Sfl, 37 aargd, Y a1 ar8d 87
()
el RIS 3T AR A/ MY, 37T qargd 6 oMy o7 ared €7
N garw R area @ 73S R A4S LA

... (Interruptions)

* Not recorded
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MADAM SPEAKER : The House stands adjourned to meet again at 11.30 a.m.
11.04 hrs.

The Lok Sabha then adjourned till Thirty Minutes
past Eleven of the Clock.
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11.30 hrs.
The Lok Sabha re-assembled at Thirty-Minutes past Eleven of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
11.30% hrs.

(At this stage, Shri Gopinath Munde and some other hon. Members came
and stood on the floor near the Table.)

11.31 hrs.

(At this stage, Dr. N. Sivaprasad and some other hon. Members came
and stood on the floor near the Table.)

... (Interruptions)

e HaIGdT 31 DUAT HRDlel el G \;ﬂQI

... (cgagm)
MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.31 hrs.
The Lok Sabha then adjourned till Twelve of the Clock.



16.12.2009
12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
12.0 % hrs.

(At this stage, Shri Dharmendra Yadav and some other hon. Members came
and stood on the floor near the Table.)

10
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12.01 hrs.
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now, Papers to be laid.

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND
TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH
SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE;
MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS; AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN):
Madam, I beg to lay on the Table:--

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Institute of Bioresources and Sustainable Development, Imphal, for the year
2008-2009, along with Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Bioresources and Sustainable
Development, Imphal, for the year 2008-2009.

(Placed in Library, See No. LT-1350/15/09)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute for Plant Genome Research, New Delhi, for the year 2008-
2009, along with Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute for Plant Genome
Research, New Delhi, for the year 2008-2009.

(Placed in Library, See No. LT-1351/15/09)

(3) (1) A copy of the Annual Report (Hindi and English versions) of the Centre
for DNA Fingerprinting and Diagnostics, Hyderabad, for the year 2008-2009,
along with Audited Accounts.
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4)

(5

(6)

(7)

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Centre for DNA Fingerprinting and
Diagnostics, Hyderabad, for the year 2008-2009.

(Placed in Library, See No. LT-1352/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Immunology, New Delhi, for the year 2008-2009, along
with Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Immunology, New
Delhi, for the year 2008-2009.

(Placed in Library, See No. LT-1353/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the Bose
Institute, Kolkata, for the year 2008-2009, along with Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bose Institute, Kolkata, for the year 2008-
2009.

(Placed in Library, See No. LT-1354/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Association for the Cultivation of Science, Kolkata, for the year 2008-2009,
along with Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Association for the Cultivation of
Science, Kolkata, for the year 2008-2009.

(Placed in Library, See No. LT-1355/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Science Congress Association, Kolkata, for the year 2008-2009, along with
Audited Accounts.
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(8)

9)

(10)

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Science Congress Association,
Kolkata, for the year 2008-2009.

(Placed in Library, See No. LT-1356/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
National Centre for Cell Science, Pune, for the year 2008-2009, along with
Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Centre for Cell Science, Pune,
for the year 2008-2009.

(Placed in Library, See No. LT-1357/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the Rajiv
Gandhi Centre for Biotechnology, Thiruvananthapuram, for the year 2008-
2009.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Rajiv Gandhi Centre for Biotechnology, Thiruvananthapuram, for the year
2008-2009, together with Audit Report thereon.

(i11)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Rajiv Gandhi Centre for Biotechnology,
Thiruvananthapuram, for the year 2008-2009.

(Placed in Library, See No. LT-1358/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Civil
Services Officers Institute, New Delhi, for the year 2008-2009, along with
Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Civil Services Officers Institute, New
Delhi, for the year 2008-2009.

(Placed in Library, See No. LT-1359/15/09)



16.12.2009 14

(11) (1) A copy of the Annual Report (Hindi and English versions) of the Central
Civil Services Cultural and Sports Board, New Delhi, for the year 2008-
2009, along with Audited Accounts.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Civil Services Cultural and Sports
Board, New Delhi, for the year 2008-2009.
(Placed in Library, See No. LT-1360/15/09)
(12) (1) A copy of the Annual Report (Hindi and English versions) of the Civil
Services Society (Sanskriti School), New Delhi, for the year 2008-2009,
along with Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Civil Services Society (Sanskriti School),
New Delhi, for the year 2008-2009.
(Placed in Library, See No. LT-1361/15/09)
(13) (1) A copy of the Annual Report (Hindi and English versions) of the
Kendriya Bhandar, New Delhi, for the year 2008-2009, along with Audited
Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Kendriya Bhandar, New Delhi, for the
year 2008-20009.
(Placed in Library, See No. LT-1362/15/09)
(14) (1) A copy of the Annual Report (Hindi and English versions) of the Grih
Kalyan Kendra, New Delhi, for the year 2008-2009, along with Audited
Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Grih Kalyan Kendra, New Delhi, for the
year 2008-20009.
(Placed in Library, See No. LT-1363/15/09)
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(15) A copy each of the following papers (Hindi and English versions) under

(16)

(17)

(18)

article 323 (1) of the Constitution:-

(i)  The 59™ Annual Report of the Union Public Service Commission, New
Delhi, for the year 2007-2008.

(i) Memorandum explaining reasons for non-acceptance of advice of the
Union Public Service Commission in respect of cases referred to in Chapter
10 of the Report.

(Placed in Library, See No. LT-1364/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Tata
Institute of Fundamental Research, Mumbai, for the year 2008-2009, along
with Audited Accounts.

(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Tata Institute of Fundamental Research,
Mumbai, for the year 2008-2009.

(Placed in Library, See No. LT-1365/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Tata
Memorial Centre, Mumbai, for the year 2008-2009, along with Audited
Accounts.

(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Tata Memorial Centre, Mumbai, for the
year 2008-2009.

(Placed in Library, See No. LT-1366/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Saha
Institute of Nuclear Physics, Kolkata, for the year 2008-2009, along with
Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Saha Institute of Nuclear Physics, Kolkata,
for the year 2008-2009.

(Placed in Library, See No. LT-1367/15/09)
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(19)

(20)

21)

(22)

(1) A copy of the Annual Report (Hindi and English versions) of the
Institute of Physics, Bhubaneswar, for the year 2008-2009.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Institute of Physics, Bhubaneswar, for the year 2008-2009, together with
Audit Report thereon.

(i11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Physics, Bhubaneswar, for the
year 2008-2009.

(Placed in Library, See No. LT-1368/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
Harish-Chandra Research Institute, Allahabad, for the year 2008-2009, along
with Audited Accounts.

(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Harish-Chandra Research Institute,
Allahabad, for the year 2008-2009.

(Placed in Library, See No. LT-1369/15/09)

(i) A copy of the Annual Report (Hindi and English versions) of the
Institute of Mathematical Sciences, Chennai, for the year 2008-2009, along
with Audited Accounts.

(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Mathematical Sciences,
Chennai, for the year 2008-2009.

(Placed in Library, See No. LT-1370/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Institute of
Plasma Research, Gandhinagar, for the year 2008-2009, along with Audited
Accounts.

(i1))  Statement regarding Review (Hindi and English versions) by the Government
of the working of the Institute of Plasma Research, Gandhinagar, for the year 2008-
20009.

(Placed in Library, See No. LT-1371/15/09)
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(23) (1) A copy of the Annual Report (Hindi and English versions) of the
Atomic Energy Education Society, Mumbai, for the year 2008-2009, along
with Audited Accounts.

(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Atomic Energy Education Society,
Mumbeai, for the year 2008-2009.

(Placed in Library, See No. LT-1372/15/09)

(24) (1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Astrophysics, Bangalore, for the year 2008-2009, along with
Audited Accounts.

(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Astrophysics,
Bangalore, for the year 2008-2009.

(Placed in Library, See No. LT-1373/15/09)

(25) (1) A copy of the Annual Report (Hindi and English versions) of the S. N.
Bose National Centre for Basic Sciences, Kolkata, for the year 2008-2009,
along with Audited Accounts.

(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the S. N. Bose National Centre for Basic
Sciences, Kolkata, for the year 2008-2009.

(Placed in Library, See No. LT-1374/15/09)

(26) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-

(@ 1) Review by the Government of the working of the Nuclear Power

Corporation of India Limited, Mumbai, for the year 2008-2009.
(i1))  Annual Report of the Nuclear Power Corporation of India
Limited, Mumbai, for the year 2008-2009, along with Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1375/15/09)
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b)) @ Review by the Government of the working of the Indian Rare
Earth Limited, Mumbai, for the year 2008-2009.
(i1))  Annual Report of the Indian Rare Earth Limited, Mumbai, for the
year 2008-2009, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(Placed in Library, See No. LT-1376/15/09)
© @) Review by the Government of the working of the Bharatiya
Nabhikiya Vidyut Nigam Limited, Chennai, for the year 2008-2009.
(i)  Annual Report of the Bharatiya Nabhikiya Vidyut Nigam
Limited, Chennai, for the year 2008-2009, along with Audited Accounts
and comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT-1377/15/09)
d @ Review by the Government of the working of the Electronic
Corporation of India Limited, Hyderabad, for the year 2008-2009.
(i1)  Annual Report of the Electronic Corporation of India Limited,
Hyderabad, for the year 2008-2009, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT-1378/15/09)
e (1) Review by the Government of the working of the Uranium
Corporation of India Limited, Jaduguda, for the year 2008-2009.
(i1))  Annual Report of the Uranium Corporation of India Limited,
Jaduguda, for the year 2008-2009, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT-1379/15/09)
THE MINISTER OF STATE OF THE MINISTRY OF COAL AND MINISTER OF
STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME
IMPLEMENTATION (SHRI SHRIPRAKASH JAISWAL): Madam, I beg to lay on
the Table:--
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(1) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of section 619A of the Companies Act, 1956:-

(@ (1) Review by the Government of the working of the Coal India

Limited, Kolkata, for the year 2008-2009.
(i1)) Annual Report of the Coal India Limited, Kolkata, for the year
2008-2009, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(Placed in Library, See No. LT-1380/15/09)
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
National Statistical Commission, New Delhi, for the year 2008-2009.

(1)) A copy of the Action Taken Report (Hindi and English versions) on the
Recommendations contained in the Annual Report of the National Statistical
Commission, New Delhi, for the year 2008-2009.

(Placed in Library, See No. LT-1381/15/09)
3) @ A copy of the Annual Report (Hindi and English versions) of the Indian

Statistical Institute, Kolkata, for the year 2008-2009, along with Audited
Accounts.

(1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Statistical Institute, Kolkata, for the year 2008-
2009.

(Placed in Library, See No. LT-1382/15/09)
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): Madam, on behalf of my colleague, Shri Jairam Ramesh, I beg
to lay on the Table:--
(1) (1) A copy of the Annual Report (Hindi and English versions) of the Salim
Ali Centre of Ornithology and Natural History, Coimbatore, for the year 2008-
2009, along with Audited Accounts.
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2)

3)

4)

)

(11) A copy of the Review (Hindi and English versions) by the Government
of the working of the Salim Ali Centre of Ornithology and Natural History,
Coimbatore, for the year 2008-2009.

(Placed in Library, See No. LT-1383/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the C.P.R.
Environmental Education Centre, Chennai, for the year 2008-2009, along with
Audited Accounts.
(11) A copy of the Review (Hindi and English versions) by the Government
of the working of the C.P.R. Environmental Education Centre, Chennai, for the
year 2008-2009.

(Placed in Library, See No. LT-1384/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the Centre
for Environment Education, Ahmedabad, for the year 2008-2009, along with
Audited Accounts.
(11)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Centre for Environment Education, Ahmedabad, for the
year 2008-2009.

(Placed in Library, See No. LT-1385/15/09)
A copy of the Notification No. S.0. 2942(E) (Hindi and English versions)
published in Gazette of India 18" November, 2009, making certain
amendments in the Notification No. S.O. 1621(E) dated the 27" September,
2006, issued under Sections 3 and 5 of the Water (Prevention and Control of
Pollution) Act, 1974.

(Placed in Library, See No. LT-1386/15/09)
A copy each of the following Notifications (Hindi and English versions) issued
under various Sections of the Environment (Protection) Act, 1986:-
(1) S.0. 2125(E) published in Gazette of India dated the 13™ August, 2009

making certain amendments in the Notification No. S.O. 521(E) dated
20" February, 2009.
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(i)

(iii)

(iv)

)

(vi)

(vii)

(viii)

(ix)

21

S.0. 2493(E) published in Gazette of India dated the 30 September,
2009 constituting the Uttar Pradesh State Ganga River Conservation
Authority.

S.0. 2494(E) published in Gazette of India dated the 30" September,
2009 constituting the West Bengal State Ganga River Conservation
Authority.

S.0. 2495(E) published in Gazette of India dated the 30" September,
2009 constituting the Jharkhand State Ganga River Conservation
Authority.

S.0. 2964(E) published in Gazette of India dated the 21% November,
2009 delegating the power vested on the Central Government under
Section 20 of Environment (Protection) Act, 1986, to the West Bengal
State Ganga River Conservation Authority.

S.0. 2965(E) published in Gazette of India dated the 21% November,
2009 authorising the West Bengal State Ganga River Conservation
Authority or any authority or officer authorized by such Authority for
the purpose of filing complaint for taking cognizance of any offence
under Environment (Protection) Act,1986.

S.0. 2966(E) published in Gazette of India dated the 21% November,
2009 delegating the power vested on the Central Government under
Section 20 of Environment (Protection) Act, 1986, to the Jharkhand
State Ganga River Conservation Authority.

S.0. 2967(E) published in Gazette of India dated the 21* November,
2009 authorising the Jharkhand State Ganga River Conservation
Authority or any authority or officer authorized by such Authority for
the purpose of filing complaint for taking cognizance of any offence
under Environment (Protection) Act,1986.

S.0. 2968(E) published in Gazette of India dated the 21* November,

2009 delegating the power vested on the Central Government under
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Section 20 of Environment (Protection) Act, 1986, to the Uttar Pradesh

State Ganga River Conservation Authority.

(x)  S.0. 2969(E) published in Gazette of India dated the 21* November,

2009 authorising the Uttar Pradesh State Ganga River Conservation
Authority or any authority or officer authorized by such Authority for
the purpose of filing complaint for taking cognizance of any offence
under Environment (Protection) Act, 1986.

(Placed in Library, See No. LT-1387/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): Madam, I beg to lay on the Table:--

(1)

2)

3)

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Buddhist Studies, Leh-Ladakh, for the year 2007-2008.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Central Institute of Buddhist Studies, Leh-Ladakh, for the year 2007-2008,
together with Audit Report thereon.
(ii1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Central Institute of Buddhist Studies, Leh-Ladakh, for
the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library, See No. LT-1388/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
National Museum Institute of History of Art, Conservation and Museology,
New Delhi, for the year 2007-2008, along with Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of National Museum Institute of History of Art, Conservation

and Museology, New Delhi, for the year 2007-2008.
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4)

)

(6)

(7)

(8)

9)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

(Placed in Library, See No. LT-1389/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Salar
Jung Museum, Hyderabad, for the year 2007-2008, along with Audited
Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of Salar Jung Museum, Hyderabad, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

(Placed in Library, See No. LT-1390/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
National Council of Science Museum, Kolkata, for the year 2007-2008.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
National Council of Science Museum, Kolkata, for the year 2007-2008,
together with Audit Report thereon.
(iii)) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Council of Science Museum, Kolkata, for the
year 2007-2008.

(Placed in Library, See No. LT-1391/15/09)
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (7) above.
(1) A copy of the Annual Report (Hindi and English versions) of the North
East Zone Cultural Centre, Dimapur, for the year 2007-2008, along with
Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of North East Zone Cultural Centre, Dimapur, for the year
2007-2008.



16.12.2009 24

(10) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (9) above.
(Placed in Library, See No. LT-1392/15/09)

(11) (1) A copy of the Annual Report (Hindi and English versions) of the Nehru

Memorial Museum and Library, New Delhi, for the year 2007-2008, along
with Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of Nehru Memorial Museum and Library, New Delhi, for the
year 2007-2008.
(12) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (11) above.
(Placed in Library, See No. LT-1393/15/09)
THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): Madam, I beg to lay on the
Table:--

() @G A copy of the Annual Report (Hindi and English versions) of the Goa
Sarva Shiksha Abhiyan Society, Panaji, for the year 2007-2008, along with
Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Goa Sarva Shiksha Abhiyan Society, Panaji,
for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT-1394/15/09)

3) o A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Society, Chandigarh, for the year 2008-2009, along with
Audited Accounts.
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(4)

()

(6)

(7)

(8)

(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Society,
Chandigarh, for the year 2008-2009.

(Placed in Library, See No. LT-1395/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the Goa
Sarva Shiksha Abhiyan Society, Panaji, for the year 2006-2007, along with
Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Goa Sarva Shiksha Abhiyan Society, Panaji,
for the year 2006-2007.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.

(Placed in Library, See No. LT-1396/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan Rajya Mission Tripura, Agartala, for the year 2007-2008,
along with Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Rajya Mission
Tripura, Agartala, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (6) above.

(Placed in Library, See No. LT-1397/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Science Education and Research, Mohali, for the year 2008-2009.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Institute of Science Education and Research, Mohali, for the year 2008-

2009, together with Audit Report thereon.
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)

(10)

(11)

(12)

(13)

(14)

(15)

(i11) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Institute of Science Education and Research,
Mohali, for the year 2008-2009.

(Placed in Library, See No. LT-1398/15/09)
A copy of the Annual Accounts (Hindi and English versions) of the Atal Bihari
Vajpayee Indian Institute of Information Technology and Management,
Gwalior, for the year 2007-2008, together with Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (9) above.

(Placed in Library, See No. LT-1399/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Paschim Banga Sarva Shiksha Abhiyan, Kolkata, for the year 2007-2008,
along with Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Paschim Banga Sarva Shiksha Abhiyan,
Kolkata, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (11) above.

(Placed in Library, See No. LT-1400/15/09)
A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Information Technology, Design and Manufacturing,
Kancheepuram, for the year 2007-2008, together with Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (13) above.

(Placed in Library, See No. LT-1401/15/09)
A copy of the Annual Accounts (Hindi and English versions) of the Nagaland
University, Kohima, for the year 2006-2007, together with Audit Report

thereon.
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(16)

(17)

(18)

(19)

(20)

21)

(22)

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (15) above.

(Placed in Library, See No. LT-1402/15/09)
A copy of the Annual Accounts (Hindi and English versions) of the University
of Hyderabad, Hyderabad, for the year 2008-2009, together with Audit Report
thereon.

(Placed in Library, See No. LT-1403/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Mahila
Samakhya-Bihar, Patna, for the year 2007-2008, along with Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mahila Samakhya-Bihar, Patna, for the year
2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (18) above.

(Placed in Library, See No. LT-1404/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Foundry and Forge Technology, Ranchi, for the year
2007-2008.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Foundry and Forge
Technology, Ranchi, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (20) above.

(Placed in Library, See No. LT-1405/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Mizoram
University, Aizawl, for the year 2008-2009.
(i)  Statement regarding Review (Hindi and English versions) by the Government

of the working of the Mizoram University, Aizawl, for the year 2008-2009.
(Placed in Library, See No. LT-1406/15/09)
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(23)

24)

(25)

(26)

(27)

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Technology Roorkee, Roorkee, for the year 2008-2009.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Institute of Technology Roorkee, Roorkee, for the year 2008-2009,
together with Audit Report thereon.
(i11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology Roorkee,
Roorkee, for the year 2008-2009.

(Placed in Library, See No. LT-1407/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
University of Allahabad, Allahabad, for the year 2006-2007.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the University of Allahabad, Allahabad, for the year 2006-
2007.

(Placed in Library, See No. LT-1408/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
University of Allahabad, Allahabad, for the year 2007-2008.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the University of Allahabad, Allahabad, for the year 2007-
2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at item Nos. (24) and (25) above.

(Placed in Library, See No. LT-1409/15/09)

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Council of Social Science Research, New Delhi, for the year 2008-2009, along with
Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Council of Social Science Research, New Delhi, for the year
2008-20009.

(Placed in Library, See No. LT-1410/15/09)
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(28)

(29)

(30)

€2y

(32)

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Science Education and Research, Kolkata, for the year 2007-2008,
along with Audited Accounts.
(1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Institute of Science Education and Research,
Kolkata, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (28) above.

(Placed in Library, See No. LT-1411/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the
National Council of Rural Institutes, Hyderabad, for the year 2008-2009, along
with Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Council of Rural Institutes, Hyderabad, for the
year 2008-2009.

(Placed in Library, See No. LT-1412/15/09)
(i) A copy of the Annual Report (Hindi and English versions) of the Assam
Mahila Samata Society, Guwahati, for the year 2008-2009, along with Audited
Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Assam Mahila Samata Society, Guwahati,
for the year 2008-2009.

(Placed in Library, See No. LT-1413/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Uttar
Pradesh Mahila Samakhya Society, Lucknow, for the year 2007-2008, along
with Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttar Pradesh Mahila Samakhya Society,
Lucknow, for the year 2007-2008.
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(33)

(34)

(35)

(36)

(37)

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (32) above.

(Placed in Library, See No. LT-1414/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
National Bal Bhawan, New Delhi, for the year 2008-2009.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
National Bal Bhawan, New Delhi, for the year 2008-2009, together with Audit
Report thereon.
(ii1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Bal Bhawan, New Delhi, for the
year 2008-2009.

(Placed in Library, See No. LT-1415/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Sarva Shiksha Abhiyan State Mission Authority, Kavaratti, for
the year 2005-2006, along with Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Sarva Shiksha Abhiyan State
Mission Authority, Kavaratti, for the year 2005-2006.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (35) above.

(Placed in Library, See No. LT-1416/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Sarva Shiksha Abhiyan State Mission Authority, Kavaratti, for
the year 2006-2007, along with Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Sarva Shiksha Abhiyan State
Mission Authority, Kavaratti, for the year 2006-2007.
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(38)

(39)

(40)

(41)

(42)

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (37) above.

(Placed in Library, See No. LT-1417/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Sanskrit Sansthan, New Delhi, for the year 2008-2009, along with
Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Sanskrit Sansthan, New Delhi, for
the year 2008-2009.

(Placed in Library, See No. LT-1418/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Central Tibetan Schools Administration, Delhi, for the year 2008-2009.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Central Tibetan Schools Administration, Delhi, for the year 2008-2009,
together with Audit Report thereon.
(ii1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Central Tibetan Schools Administration, Delhi, for the
year 2008-2009.

(Placed in Library, See No. LT-1419/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the Sarva
Shiksha Abhiyan-Kerala, Thiruvananthapuram, for the year 2007-2008, along
with Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan-Kerala,
Thiruvananthapuram, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (41) above.

(Placed in Library, See No. LT-1420/15/09)
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(43) (1) A copy of the Annual Report (Hindi and English versions) of the
University of Delhi (Part [ & II), Delhi, for the year 2007-2008.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the University of Delhi (Part I & 1I), Delhi, for
the year 2007-2008.
(44) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (43) above.
(Placed in Library, See No. LT-1421/15/09)
45) (1) A copy of the Annual Report (Hindi and English versions) of the
Banaras Hindu University, Varanasi, for the year 2008-2009.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Banaras Hindu University, Varanasi, for the
year 2008-2009.
(Placed in Library, See No. LT-1422/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (DR.
SHASHI THAROOR): Madam, I beg to lay on the Table:--

(1) A copy of the Annual Accounts (Hindi and English versions) of the Indian
Council of World Affairs, New Delhi, for the years 1999-2000 to 2006-2007,
together with Audit Report thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT-1423/15/09)
THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI
VINCENT H. PALA): Madam, I beg to lay on the Table:--

(1) A copy of the Annual Report (Hindi and English versions) of the National

Water Development Agency, New Delhi, for the year 2008-2009, along with

Audited Accounts.
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(2) Statement regarding Review (Hindi and English versions) by the Government
of the working of National Water Development Agency, New Delhi, for the year
2008-20009.

(Placed in Library, See No. LT-1424/15/09)

... (Interruptions)
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12.03 hrs.
MESSAGES EROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I have to report the following messages received

from the Secretary-General of Rajya Sabha:-
(1) "In accordance with the provisions of sub-rule (6) of rule 186 of the Rules
of Procedure and Conduct of Business in the Rajya Sabha, I am directed to
return herewith the Appropriation (No. 4) Bill, 2009, which was passed by the
Lok Sabha at its sitting held on the 11™ December, 2009 and transmitted to the
Rajya Sabha for its recommendations and to state that this House has no
recommendations to make to the Lok Sabha in regard to the said Bill."
(i1) "In accordance with the provisions of sub-rule (6) of rule 186 of the Rules
of Procedure and Conduct of Business in the Rajya Sabha, I am directed to
return herewith the Jharkhand Appropriation (No. 3) Bill, 2009, which was
passed by the Lok Sabha at its sitting held on the 11™ December, 2009 and
transmitted to the Rajya Sabha for its recommendations and to state that this
House has no recommendations to make to the Lok Sabha in regard to the said
Bill."
(ii1) "In accordance with the provisions of sub-rule (6) of rule 186 of the Rules
of Procedure and Conduct of Business in the Rajya Sabha, I am directed to
return herewith the Jharkhand Contingency Fund (Amendment) Bill, 2009,
which was passed by the Lok Sabha at its sitting held on the 11™ December,
2009 and transmitted to the Rajya Sabha for its recommendations and to state
that this House has no recommendations to make to the Lok Sabha in regard to

the said Bill."
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12.03% hrs.
COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
4™ Report
SHRI KARIA MUNDA (KHUNTI): Madam, I beg to present the Fourth Report
(Hindi and English versions) of the Committee on Private Members’ Bills and
Resolutions.

... (Interruptions)

12.04 hrs.
COMMITTEE ON PUBLIC UNDERTAKINGS
1" Report

SHRI V. KISHORE CHANDRA DEO (ARUKU): Madam, I beg to present the First
Report (Hindi and English versions) of the Committee on Public Undertakings (2009-
10) on Public Private Partnership in implementation of Road Projects by National
Highways Authority of India in respect of Delhi Gurgaon Project based on C&AG’s
Performance Audit Report No. 16 of 2008.

... (Interruptions)

12.04°% hrs.
COMMITTEE ON GOVERNMENT ASSURANCES
1° to 4™ Reports
SHRI ANANDRAO ADSUL (AMRAVATI): Madam, I beg to present the First,
Second, Third and Fourth Reports (Hindi and English versions) of the Committee on

Government Assurances regarding requests for dropping of assurances.
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12.05 hrs.
STANDING COMMITTEE ON DEFENCE
1°* and 2" Reports
SHRI SATPAL MAHARAJ (GARHWAL): Madam, I beg to present the following
Reports of the Standing Committee on Defence (2009-10):
(1)  First Report (Hindi and English versions) on ‘Demands for Grants of the
Ministry of Defence for the year 2009-10°.
(2)  Second Report (Hindi and English versions) on ‘Action Taken by the
Government on the recommendations/observations of the Committee
contained in their Thirty-sixth Report (Fourteenth Lok Sabha) on ‘Status of

implementation of Unified Command for Armed Forces’.

12.05 ' hrs.
STANDING COMMITTEE ON INFORMATION TECHNOLOGY
1° and 2" Reports
RAO INDERJIT SINGH (GURGAON): Madam, I beg to present the following
Reports (Hindi and English versions) of the Standing Committee on Information
Technology (2009-10):
(1)  First Report on Demands for Grants (2009-10) of the Ministry of
Communications and Information Technology (Department of Posts).
(2)  Second Report on Demands for Grants (2009-10) of the Ministry of
Information and Broadcastin

... (Interruptions)


Suresh
d by d1 
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12.06 hrs.
BUSINESS ADVISORY COMMITTEE

10™ Report
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER
RESOURCES (SHRI PAWAN KUMAR BANSAL): Madam, I beg to present the
Tenth Report of the Business Advisory Committee.
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12.07 hrs.
STATEMENTS BY MINISTERS

(i) Prime Minister’s recent visit to Russia

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNA): Madam
Speaker, 1 beg to lay the Statement regarding the main outcomes of the hon. Prime
Minister's recent visit to Russia.

The Prime Minister visited Moscow from December 6 to 8 for the Annual
India-Russia Summit; these summits have been held regularly since the bilateral
relationship was re-energised with the Declaration on Strategic Partnership in 2000.
This was the Prime Minister's second visit to Russia In the year 2009, after the visit in
June to Yekaterinburg for the multilateral summits of the BRIC (Brazil Russia India
China) grouping and the SCO (Shanghai Cooperation Organisation).

The Annual Summit marked the culmination of a period of intense high-level
engagement with Russia. Rashtrapatiji was in Russia on a very successful State visit
in September, 2009. While the Annual Summit remains the principal vehicle to drive
the Strategic Partnership, a very effective and robust institutional mechanism is in
place to stimulate various aspects of the partnership. I had the opportunity to carry out
a detailed review of bilateral relations, as the co-Chair of the Indo-Russian Inter-
Governmental Commission, which held its 15th meeting in Moscow in October. My
counterpart, Russian Deputy Prime Minister Sergei Sobyanin, visited India last month
to prepare further for the Prime Minister's visit. My Cabinet colleagues for Defence,
Commerce & Industry and Petroleum & Natural Gas also visited Russia in recent
months for discussions on cooperation in specific sectors under their charge. In
November, I also had the opportunity to host in Bangalore the ninth trilateral meeting

of the Foreign Ministers of India, Russia and China.

" Laid on the Table and also placed in Library, See No. LT-1425/15/09.
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During his visit, Prime Minister had detailed talks with his host President
Dmitry Medvedev and also with Prime Minister Vladimir Putin. The talks covered a
wide range of bilateral as well as regional and global matters. Both Russian leaders
expressed a strong desire to deepen the traditional friendship and expand it in
different directions.

Prime Minister and President Medvedev released a Joint Declaration between
our countries on "deepening the strategic partnership to meet global challenges". This
Declaration reaffirms that the strategic partnership between us is a key foreign policy
priority for both countries. It also emphasises that the enduring friendship between
India and Russia is mutually beneficial, has stood the test of time, and has emerged as
a factor of peace and stability in the region and the world. The Declaration reflects the
strong coincidence in the views of the two countries on regional and global issues.

The two sides extensively reviewed economic and trade ties. It was felt that
trade had lagged behind the potential at a level of around US$ 7 billion in 2008. The
positive news is that despite the global economic downturn, India-Russian trade is
expected to grow at about 8 per cent in the calendar year. A target of US$ 20 billion
has been set up for the year 2015. An agreement was signed between the Russian
Bank for Development and Economic Affairs (Vnesheconombank) and the EXIM
Bank of India, extending a line of credit of 100 million dollars for financing the
export of Indian equipment, technology, goods and services to Russia.

In order to give a fillip to business level ties, the Prime Minister and Prime
Minister Putin attended a meeting with CEOs of the largest and most dynamic
companies on both sides, and discussed ways of promoting trade. The two sides
identified enormous opportunities for investments in India in infrastructure
development; in the pharmaceutical sector (including the joint development of new
technologies in health) and also in telecommunications.

Substantive discussions were also held with the Russian leadership on
cooperation in the field of hydrocarbon energy. ONGC (Videsh) Ltd made

investments of more than US$ 2.7 billion in the Sakhalin I project, which have
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ensured both energy security and profit. Both sides expressed a desire to build upon
this cooperation through joint ventures and joint projects in new areas of promise in
the Russian North and East for exploration of oil and gas. A Memorandum of
Understanding was signed between ONGC and the Russian company Sistema for
possible cooperation and joint projects in the oil sector.

The two sides finalised negotiations on an agreement on cooperation in the
peaceful uses of atomic energy, and initialled the agreed text during the visit. The
Agreement envisages several areas for cooperation, including research &
development, construction of nuclear power plants and supply of nuclear fuels.

Russia's desire to intensify R&D cooperation is reflective of India's
achievements in nuclear science and technology. Hon'ble Members are aware that
cooperation in the field of atomic energy has been continuing with Russia for more
than two decades. We have an existing agreement of 1998 for cooperation in the
construction of two 1000 MW nuclear power units. In December, 2008, we concluded
an agreement for four additional units at Kudankulum. The Government of India has
also recently allocated one more site in Haripur (West Bengal) for nuclear power
reactors supplied by Russia.

Cooperation in the area of defence remains an important element of the India-
Russia relationship. The defence relationship has moved far beyond a simple buyer-
seller equation to also encompass joint design and production of defence equipment.
The two sides reviewed the status of the ongoing defence cooperation and projects.
Three agreements on defence cooperation were signed during the visit. One of these is
an agreement extending bilateral military and technical cooperation for ten years
beyond 2010. The agreement would facilitate access for our defence forces and
defence industry to latest Russian equipment and technology, including for
indigenous production. It provides the framework for acquisition, licensed production,
upgrades and modernisation of defence equipment as well as the development of new
and advanced weapon systems. Another agreement signed relates to after-sales

support for the Russian arms and military equipment supplied to India. This
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agreement would facilitate timely and adequate supply of spares and services for
integrated maintenance of Russian-made military equipment supplied to India.

The two sides also discussed the long-standing Indo-Russian programme for
cooperation in the space sector. It was decided to step up cooperation based on
existing agreements in the flagship GLONASS (Global Navigational Satellite System)
programme. Both sides expressed satisfaction at the pace of progress in other joint
projects like Chandrayan 2 and YOUTHSAT.

Cultural exchanges and people to people contacts are a key element in the
deepening of Indo-Russian relationship. An agreement was signed during the visit, on
the programme of cultural exchanges between the two countries for the period 2010 to
2012. The 'Year of India' in Russia has just concluded with more thanl50 different
events in 2009, following up on the "Year of Russia' in India in 2008. The scheduled
closing ceremony was cancelled as a mark of respect for the victims of the fire
tragedy in the Russian city of Perm. Prime Minister expressed the condolences of the
people of India for this tragic event.

India and Russia have similar views on regional and international matters. On
the situation in Pakistan, both sides expressed concern at the rise in the level of
terrorist violence. On Afghanistan, the two sides emphasized the importance of
continued engagement of the global community and agreed that drawing facile
distinctions between 'good' and 'bad' Taliban could be counterproductive.

On the eve of his departure for Moscow, Prime Minister said that he proposed
to discuss with the Russian leadership steps to raise our Strategic Partnership to the
next level. It is clear from the outcomes of the visit that the relationship has indeed
risen to a higher plane. The momentum imparted to the Strategic Partnership by PM's
visit, will be sustained next year by the visit of Prime Minister Putin in March and

President Medvedev later in the year for the next Annual Summit.

... (Interruptions)
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(i) Regarding Status of implementation of the recommendations contained in
the 1%, 14™, 19™ and 31* Reports of the Standing Committee on Personnel,
Public Grievances, Law and Justice”

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND
TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH
SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE;
MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS; AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN):
Madam Speaker, I beg to lay the following statement.

The Department Related Parliamentary Standing Committee on Personnel,
Public Grievances, Law and Justice had made 25 recommendations in its First Report
on the Demands for Grants (2004-05) of the Ministry of Personnel, Public Grievances
and Pensions. This Hon'ble House has already been informed on 26.02.2009 that out
of the above 25 recommendations, 23 recommendations had already been
implemented or no further action remains to be taken on them. In regard to the
remaining 2 recommendations, Madam, with your permission I lay one Statement on
the Table of the House which indicate the status as on 31.08.2009 on these
recommendations. Statement No. [ indicates the position regarding these two
recommendations which are at various stages of implementation. The progress of the
implementation of the recommendations of the Committee is being closely monitored
by this Ministry.

Madam, with your kind permission I further state that the Committee had made
48 recommendations in its 14th Report on the Demands for Grants (2005-O 08) of the
Ministry of Personnel, Public Grievances and Pensions. This Hon'ble House has also
been informed on 26.02.2009 that out of these, 38 recommendations had already been

implemented or no further action remained to be taken on them. In regard to the

" Laid on the Table and also placed in Library, See No. LT-1426/15/09.
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remaining 10 recommendations, Madam, with your permission I lay 2 Statements on
the Table of the House which indicate the status as on 31.08.2009 of these
recommendations. Statement No. II indicates the position regarding 4 of these
recommendations which have since been implemented. Statement No.Ill lists the
status of remaining 6 recommendations which are at various stages of
implementation. The progress of the implementation of the recommendations of the
Committee is being closely monitored by this Ministry.

Madam, with your kind permission I also state that the Committee had made
74 recommendations in its 19th Report on the Demands for Grants (2007-08) of the
Ministry of Personnel, Public Grievances and Pensions. This Hon'ble House has also
been informed on 26.02.2009 that out of these, 53 recommendations had already been
implemented or no further action remained to be taken on them. In regard to the
remaining 21 recommendations, Madam, with your permission I lay 2 Statements on
the Table of the House which indicate the status as on 31.08.2009 of these
recommendations. Statement No. IV indicates the position regarding 8 of these
recommendations which have since been implemented. Statement No.V lists the
status of remaining 13 recommendations which are at various stages of
implementation. The progress of the implementation of the recommendations of the
Committee is being closely monitored by the Ministry of Personnel, Public
Grievances & Pensions.

Madam, with your kind permission I further state that the Committee had made
48 recommendations in its 31st Report in Chapters III, IV & V, on the Action Taken
Replies of the Government on the recommendations contained in the 25th Report on
Demands for Grants (2008-09) of the Ministry of Personnel, Public Grievances and
Pensions.

Chapter-Ill of the 31st Report contains 11 recommendations. Madam, with
your permission, I lay two Statements on the Table of the House, i.e. Statement No.VI
and Statement No.VII which indicate status as on 31.08.2009 of these

recommendations. The Statement No. VI indicates the status of 10 recommendations
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which have either been implemented and no further action is envisaged on the same.
Statement No. VII lists the status of the remaining 1 recommendation which is being
implemented. .

Chapter-IV of the 31st Report contains 36 recommendations. Madam, with
your permission, [ lay two Statements on the Table of the House, i.e. Statement
No.VIII and Statement No.IX which indicate status as on 31.08.2009 of these
recommendations. The Statement No. VIII indicates the status of 25 recommendations
which have either been implemented and no further action is
envisaged on the same. Statement No. IX lists the status of the remaining 11
recommendations which are being implemented.

Chapter-V contains 1 recommendation. Madam, with your permission, | lay
Statement-X on the Table of the Houses which indicates the status as on 31.08.2009
of the one recommendation which is being implemented. The progress of
implementation of the recommendation of the Committee is being closely monitored

by the Ministry of Personnel, Public Grievances & Pensions.

(Interruptions)

MADAM SPEAKER: Item No.17, Dr. M. Veerappa Moily — Not present.

... (Interruptions)
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12.08 hrs.
MATTERS UNDER RULE 377%

MADAM SPEAKER: Hon. Members, the matters under Rule 377 shall be laid on the
Table of the House. Members, who have been permitted to raise matters under Rule
377 today and are desirous of laying them, may personally hand over slips at the
Table of the house within 20 minutes. Only those mattes shall be treated as laid for

which slips have been received at the Table within the stipulated time.

(i) Need to provide a special financial package to Eastern Uttar Pradesh
similar to Bundelkhand for its development

2 TEFIET I (SARATS): WEIed, B WRPR <% H AT &3 AAJAT G DR o AT
famra o 3 21 39 e H IR U< Ud A USW & oaids SAl® & oual & fUSSud Bl
R P o DI WBR 1 7266 TRIS W HT Jeads AIH oo & gl 0 a8 3
R qaf SR wee # Wt e 21 gl SR Tew # s b 9l § iR 916 U9 ARTSh
SR Y I 9@ # A9 B B 2| Al fFeIR BAd & IWIad 89 9 AN 991 9T # IR
PR I &1 YT T4 RN & AT FHRAT BT FHEM &1 Gdl SR IS & AT D F<1 qebal!
g1 <% 1 walfdd Uos &= ydi SR Jew 81 & ay a1¢ Ud g 98l & Fafd a1 g 81 g
T Bl & algl W IS TP [hAH bR e | 31 gRwafci # feami & fBai gd gdf SoR
ISR BT oS AP Gt Bl aol IR (R 31 Tae Stz 7 faar S anfey|

*Treated as laid on the Table.
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(ii) Need to sanction a special financial package for the groundnut growers
especially for Anantapur district of Rayalaseema region of Andhra Pradesh who
lost their produce due to deficient rain

SHRI ANANTHA VENKATARAMI REDDY (ANANTAPUR): Groundnut is grown
in many parts of the Rayalaseema region of Andhra Pradesh especially in Anantapur
district. For the past ten years, due to severe drought in the districts, the groundnut
farmers are suffering from heavy losses due to no growth of the groundnut. In the
Kharif season this year, they have sown groundnut in large areas but due to drought
condition, all the investment was lost. In the four districts of Rayalaseema, groundnut
is generally grown in more than 35 lakh acres of land but due to drought this year it
was reduced to 23 lakh acres only. In Anantapur district the entire farmlands have
become dry. Anantapur district used to be number one district in the growth of
groundnut in the State. The groundnut production is generally 580 kgs. per hectare,
but this year, in Anantapur district, it is a very meagre figure of just 2.5 kg per
hectare.

In Rayalaseema, especially in Anantapur district, the farmers have lost all their
investments due to sowing of groundnut and the crops failed because there was no
rainfall in this Kharif season. I would request the Government to come to the rescue
of the groundnut farmers in Andhra Pradesh, where the losses are very heavy, and
consider sanctioning a special financial package to them. This would mitigate their

losses to some extent and prepare them for the next sowing season.
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(iii) Need to frame a policy for promotion of sports activities to achieve long
term goals in international games and sports

SHRI K. P. DHANAPALAN (CHALAKUDY): With the second largest population in
the world, our performance in the field of sports and games is insignificant compared
to many tiny countries without the population of even a small state in our country. It
is indeed a matter of pride and prestige that we are hosting the coming
Commonwealth Games. It was announced that Rs. 678.00 crore (2008-09 to 2010-11)
scheme is being implemented to improve the performance of the Indian contingent in
the Commonwealth Games, 2010. Though the initiative deserves appreciation, it is to
be noted that long term goals are to be set in this area and it is not prudent to expect
short term results in the field of sports and games. In spite of the policy statements
and efforts made so far, we are still lagging behind in emerging as a sporting nation. |
would like to invite the attention of this House to the outstanding achievement of a
Class XI boy from Kerala who won silver medal at World School Championship held
in Estonia in Northern Europe. It is to be noted that the above achievement is made
possible without much support of the State or Central Government. This was the first
time that India is participating in the World School Championship and has sent a 12
member group of which five are from Kerala. Such talents of this nation and people
behind them need to be supported.

The States and schools which put effort and deliver in the development of
sports, need to be supported by the Government. There should be policies and
programmes to support the schools a well as the students and coaches apart from
improving the infrastructure available. Also, initiatives are required to achieve long

term goals.
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(iv)  Need to increase the frequency of Gulf-bound Air India flights from
Calicut

SHRI M.K. RAGHAVAN (KOZHIKODE): I wish to highlight a very serious issue
relating to the cancellation of most of the flights operated by the Air India. Most of
the Gulf-bound Air India flights from Calicut are being withdrawn and both foreign
and private players are filling this gap. Some flights are also being operated by Air
India Express. Air India Express has no base in most of the Gulf countries which is
helping the local foreign carriers to facilitate the passengers from Gulf. In fact, Air
India was operating around 80 flights per week from Sharjah alone which has now
been drastically reduced. Most of the Indian destinations like Coimbatore, Goa
Bangalore and in Kerala which was the monopoly of Air India, have been taken over
by the Air Arabia. This is also adversely affecting the passengers in all respect
including the baggage policy adopted by different airlines. With the withdrawal of Air
India the upper class travellers are also switching over to other airlines which
indirectly causes a loss to the national carriers.

I would like to urge the Government to reconsider the move and restore the

Air India schedules to the Gulf.
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(v)  Need to issue orders to GAIL to pay compensation to the affected farmers
whose crops were devastated due to laying of gas pipelines by GAIL, Vadodara,
Gujarat

A IRE ear (Vier STAYR): Heey, d gfvedr fIfics TEIew & gRT SrRa-daR-fISgR i
qgU ATed 9B BT B 99 2003 ¥ [ORA & e g F Y (AT AT Sife qere el &
AT TMa F 3T 9 TR 8 Y A0 Uo¥ & (S T dfh 99 2004 H Iad Sy oS
fdor™ &1 S gl B9 ® 915 S ¥ H a9l & HI9H D GRM I YU olsd [hAr & Wdl 5
€% S @ RO 99 2004 & WA SATET AR Wl B IS gof T4 A T B AR WA B
T W I fIria gRRRART 3R fFami @1 Wl 1 gU JHAM & WRuTs iR Ifera qamasi
& R B 3300 SLALULUA. fHAi 7 U gfvsar faffics, qeSiay @1 o gfides ufva
foa, oifh el gfosar fofo, dSIaT gRT I By ST Hamas &1 far M1 iR g & Fard
AU Ml o Sea ATy, ORI H (U1 ABT SRR Bl | Fed Rrerd, [oRe |
fedies  07.10.2009 B! WIS ALY, 4938/09 3R 4939/09 & I el gfvsAT fefo, TN
DI JAUAT IS SR B Y AR fHAMT Bl SRR 1D DI Wihd B gU A A SN b
& Frefored TR el & sRRU| fPa™i & §b d Pol WM W0 53,47,91,817 b AWE &
HiR .81 @ § S fpy S |
1. 9og frer
2. eI el
3. ugHEd et
4. TN el
<fe, srarde R & SR Saa AIf &1 A gftean foo, s€iex grr o =&l &t =it

g |

3T A A UG SR Wipfae 19 H#3 HElGT St A g ok Ry © fF s
fawg § 9 gcuer WU W BWEIY B ol 30T o0, ISIRT DI Achlel 3T SR Y AR e
R frami & & § TS gHET AR BT YA o IR e ok anfeard framt &1 sfoa
=g fae™ b1 wAT B |
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(vi) Need to expedite the construction of bridges between Karali and
Jambusar and Vorbhata and Kokarvada over rivers Mahi and Narmada
respectively

N AAGENTS I, JAET (WHE): HEIGY, ISHUAT WEl MEl S gRI Gl Y THG AATIE B

I H YR WRBR 7 AERAG F Siel dPb b I AN g9 BT Uxard fhan e et
TS 386 fhallHicy @l off Td WRBR o 127 HIS WY DI &R W 39 S & oy Wipd Bt
off | U ANT BT ATH TS ASHE 4. 226 AT M1 & | T oRUT § 98 I8 9 39 W B
o I o, WY R TR BT BRI qgd & € i I fHAT S jeT © S HRU A AA W
DHRA-SIAR T Gl AT & 91 & | S TRE A THal &l W ARHIC-HIbRATS] db Gl Bl
forHior &1 B o T R el fhar T g |

e B HIEH W ARBR I ARG 2 {6 Y| AR Bl A8 AR TR BT BRI A I8 A

P Y A T4l R BRA-SAR Tb Ud THal &l W RIC-DIDbRATS] db gol bl i
IR STeg fhar Sy fO SiSt I AaRAd & 419 S IS0 ISR &1 FAfor Sieq qR1
fooar <1 & |
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(vi) Need to improve the BSNL Telephone services in Tamluk, Kolaghat,
Mahishadal and Durgachak areas of West Bengal

SHRI SUVENDU ADHIKARI (TAMLUK): There 1s no doubt that BSNL has a great
importance in Telecom sector. At present in West Bengal the BSNL is not providing
the expected customer services. Most of the times, the words are not audible while
talking on mobile phone due to tower failure. There is frequent tower failure in urban
areas besides cross connection. On one hand, the customers of BSNL are suffering
due to problems in tower, on the other hand, the customer of other mobile operators
enjoy full connectivity. Thousands of customers of BSNL are getting their phones
disconnected. Though sanction for installing BSNL towers has been accorded for
some places on NH 41 and at Mahishadal in Purba Medinipur, there is no progress in
installing these towers.

In most of the places in the district of Purba Medinipur in West Bengal, there is
no computerized system for registering complaints. As a result, the customers have to
rush to BSNL centres for lodging complaints. In spite of this, their problems are not
solved in due time. Consequently, they are surrendering their landline phones. Its
broadband service is also not up to the mark. It is very slow.

In the light of these serious problems, I would like to request the Union
Telecom Minister to take initiatives to solve the problems being faced by customers

of BSNL in Tamluk, Kolaghat, Mahishadal and Durgachak areas in West Bengal.
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(vil) Need to address the issues related to maternal health and uphold the right
of health and nutrition services to women

SHRIMATI SUPRIYA SULE (BARAMATI): Presently vast areas of women’s right
relating to their lives and well-being remain neglected. Women’s right to healthcare,
especially maternal health services is one such area. An estimated 254 women die for
every 1,00,000 live births each year, and the number of maternal deaths in India is the
highest globally at around seventy thousand preventable deaths of women in their
most productive age.

Data from the National Family Health Survey - 3 (2005-06) shows that
maternal health and nutrition services unfortunately do not reach disadvantaged
population such as to very poor, those in rural or remote areas, the Scheduled Castes
and Tribes, and women from some minority communities. This makes such women
more vulnerable to ill-health and death which is an issue of discrimination, inequality
and social injustice.

Recent studies and documentation from six states also indicate that even if
women did go to hospitals for delivery, there is no guarantee that they would be saved
from illness or death.

I urge upon the Government to pay attention to address issues related to

maternal health and uphold their right to health and nutrition services.
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12.08 hrs.
NATIONAL CAPITAL TERRITORY OF DELHI LAWS
(SPECIAL PROVISIONS) SECOND BILL
THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY): I beg to
move:

“That the Bill to make special provisions for the National Capital Territory
of Delhi for a further period up to 31* day of December, 2010 and for
matters connected therewith or incidental thereto, be taken in to
consideration.”

MADAM SPEAKER: The question is:

“That the Bill to make special provisions for the National Capital Territory
of Delhi for a further period up to 31* day of December, 2010 and for
matters connected therewith or incidental thereto, be taken in to
consideration.”

The motion was adopted.

MADAM SPEAKER: Nothing will go on record.
(Interruptions) ..."
MADAM SPEAKER: Now we will now take up clause-by-clause consideration of the
Bill. The question is:
“That clauses 2 to 5 stand part of the Bill.”
The motion was adopted.
Clauses 2 to 5 were added to the Bill.
Clause 1, the Enacting Formula, the Preamble and the Long Title were
added to the Bill.
... (Interruptions)
SHRI S. JAIPAL REDDY: I beg to move:
“That the Bill be passed.”
MADAM SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.

* Not recorded



16.12.2009 54

12.09 hrs.
PAYMENT OF GRATUITY (AMENDMENT) BILL

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MALLIKARJUN

KHARGE): Madam Speaker, I beg to move:

“That the Bill further to amend the Payment of Gratuity Act, 1972, be
taken into consideration.”

MADAM SPEAKER: The question is:

“That the Bill further to amend the Payment of Gratuity Act, 1972, be
taken into consideration.”

The motion was adopted.

... (Interruptions)

MADAM SPEAKER: Now we will now take up clause-by-clause consideration of the
Bill. The question is:

“That clauses 2 and 3 stand part of the Bill.”

The motion was adopted.
Clauses 2 and 3 were added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.
... (Interruptions)

SHRI MALLIKARJUN KHARGE: I beg to move:

“That the Bill be passed.”
MADAM SPEAKER: The question is:

“That the Bill be passed.”

The motion was adopted.
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12.10 hrs.
NATIONAL RURAL EMPLOYMENT GUARANTEE
(AMENDMENT) BILL
MADAM SPEAKER: The House will now take up Item No.21.
... (Interruptions)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
PANCHAYATI RAJ (DR. C.P. JOSHI): Ibeg to move:

“That the Bill to amend the National Rural Employment Guarantee Act,

2005, be taken into consideration.”

MADAM SPEAKER: The question is:

“That the Bill to amend the National Rural Employment Guarantee Act,
2005, be taken into consideration.”

The motion was adopted.

MADAM SPEAKER: The House will now take up clause-by-clause consideration of
the Bill.
The question is:
“That clause 2 stand part of the Bill.”
The motion was adopted.
Clause 2 was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.
... (Interruptions)

MADAM SPEAKER: The Minister may now move that the Bill be passed.

DR. C.P. JOSHI: I beg to move:

“That the Bill be passed.”
MADAM SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.
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12.11 hrs.
COMMERCIAL DIVISION OF HIGH COURTS BILL, 2009 *

MADAM SPEAKER: Shri M. Veerappa Moily.

THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY): I beg
to move for leave to introduce a Bill to provide for the constitution of a Commercial
Division in the High Courts for adjudicating commercial disputes and for matters
connected therewith or incidental thereto.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the constitution
of a Commercial Division in the High Courts for adjudicating
commercial disputes and for matters connected therewith or incidental
thereto.”

The motion was adopted.

SHRI M. VEERAPPA MOILY: I introduce** the Bill.

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 11 a.m. on
17" December, 2009.

12.13 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, December 17, 2009/Agrahayana 26, 1931 (Saka).

* Published in the Gazette of India, Extraordinary, Part-1I, Section-2 dated 16.12.2009
**Introduced with the recommendation of the President
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